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Government of Jammu and Kashmir 
Department of Law, Justice and Parliamentary Affairs. 

(.Judicial Administration Scdlon) ClvJJ Secrelanal, 
Jammu/Srinagar. 

Notification 
Srinagar, the 3rc1 of july, 2018 

SR0~4 .- In exercise of the povJers-conferred by section 
6 read w1th section 7 of the Jammu and Kashmir Cnm1nal Law 
Amendment Act,195B {Act No.I// of 1958} and m partial modification of 
notification SRO 416 dated 17-10-2014 . the Government hereby 
appomt Shri Ravinder Nath Wattal , District Judge as Special 
Judge, Anti-corruption, Srinagar for trial of offences spec1fied in clause 
(a) . (b) and (c ) of sub-section (1) of section 6 of the sa1d Act within the 
territorial junsdiction of Distncts of Srinagar, Ganderbal. Budgam. Leh 
and Kargr!. 

By order of the Government of jammu and Kashmir. 
Sd/-

(Abdul Majid Bhat) 
Secretary to Government 

NO: LD(P)89/2-II Dated: 03 -07-2018. 
Copy to the:-

1. Oirector General of Pollee. J&K. Srfnagar. 
2. Prlnc1pal Secretary to Government. Home Depilrtment 
3 Commlssloner Vrgllance. J&K. Snnagar. 
4. Commr./Secretary to Government. General Admrnistratlon Department 
s Registrar General, )&J< High Court, Srmagar. . 
6. Principal Secretary to Hon'ble Chref just,cc J&K H1gl1 Court. Snnagar 
7. Pri ncipal D1stnct and Sessions judge, Srrnagar 
8 . Concerned JudiCial Off,cer. 
9 o1rector Utrgation. Kashmir. t , !.J&PA for 
10 oso to Hon'ble Advisor to Governor. ln·Charge Departmen o. 

lnformatron of Hon'bll!' Advisor P Sr'n"gar tor pobhcatlon In an extra 
11 General Manager. Government ress. ' " 

ordrnary Issue of tile Government Gazette. D artment of L. J & P A for 
12 Private Secretary to Secretary to Government. ep 

rnformat.Jon of tht> Secretary. 
13 SRO sectron, Department of Lj&PA (W 7. s.cl 
14 In-Charge. Webslle Oepanment of LJ&PA. 
15 concerned frle 


